CHAMBER MATTER
SECTI ON XVI A

SUPREME COURT OF

IN THE MATTER CF:

SHI N SATELLI TE PUBLIC CO. LTD.
(S

VERSUS

JAIN STUDI CS LTD.
ESPONDENT ( S)

NDI A

ARBI TRATI ON PETI TION NO 1 OF 2001

PETI TI ONER

HON BLE MR JUSTI CE C K. THAKKER

Date : 13th January, 2006
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For Petitioner (s)
M. N khil Nayyar, Adv.
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M. Arun H Mehta, Adv.
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Hear i ng concl uded.

Judgment reserved.
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